
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 752 OF 2024 

IN THE MATTER OF :- 

Brijesh Singh Ladwal       …APPLICANT(S) 

VERSUS 

Union Territory of Chandigarh & Ors.        …RESPONDENT(S) 

I N D E X 

S. 

No. 

Particulars Page 

No. 

1.  Report on behalf of Respondent no. 1/DC, 

UT Chandigarh in compliance to the 

Hon’ble NGT (PB), New Delhi order dated 

11.07.2024, 04.10.2024 in OA 752/2024. 

1-34 

 

THROUGH COUNSEL 

SHUBHAM BHALLA 
Advocate for the Respondent No.1/DC Chd. 

Office: D-52, Panchsheel Enclave, New Delhi – 110017. 
Mb. No. 9654427273 Email: shubhambhalla@hotmail.com  

PLACE: NEW DELHI  
DATE:  23.01.2025 
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